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New Delhi: 27th July, 2025 

National Symposium on ‘Women’s Safety at Work and Public Spaces’, in collaboration 

with the University of Lucknow 

The National Human Rights Commission (NHRC), in collaboration with the Dr. Ram 

Manohar Lohia Chair, Department of Sociology, University of Lucknow, successfully 

organised a National Symposium on ‘Women’s Safety at Work and Public Spaces’ on 

26th July, 2025. This marked the second national symposium on this critical subject, 

following the inaugural symposium held on 9th September, 2024. The initiative comes in 

the wake of rising incidents of crimes against women in both professional environments 

and public domains across the country. 

Delivering the keynote address virtually, NHRC Chairperson, Justice V. 

Ramasubramanian reflected on the contrast between India’s cultural reverence for 

goddesses and the grim reality of violence against women, citing that nearly 51 FIRs 

related to such crimes are registered every hour. He recalled the protracted struggle 

behind the enactment of the Prevention of Sexual Harassment at Workplace Act, 2013, 

and emphasised that despite notable pursue education and careers, Justice 

Ramasubramanian urged for enhanced awareness, stronger enforcement mechanisms 

and systemic changes to ensure their safety and dignity. 

Smt. Saidingpuii Chhakchhuak, Joint Secretary, NHRC, explained the necessity of 

organising the symposium, sharing personal experiences to highlight how, despite 

comprehensive legal frameworks, daily reports of gender-based violence persist. She 

said that NHRC, India takes proactive measures to promptly address such issues of 

human rights violations. She expressed her hope that future generations would be more 

vocal and action-oriented regarding women's rights. Smt. Chhakchhuak also called upon 

educators to be more sensitive to gender issues to uphold the dignity of all, noting that 

not all crimes are overtly violent. She urged a strong focus on policy, enforcement and 

public awareness. 
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Prof. S.K. Chowdhury, University of Lucknow, emphasised that rights to liberty and 

equality are enshrined in the Indian Constitution. However, he propounded that 

awareness alone is insufficient—people must also have the confidence to report crimes. 

He called for structural adjustments in society and stressed the need to foster a culture 

of human rights that translates into everyday behaviour. Prof. S.M. Patnaik, Director, 

Centre for Tribal Studies and Head, Department of Anthropology, University of Delhi, 

offered a socio-anthropological perspective on harassment in public spaces. He 

discussed how patriarchy and anonymity reinforce gendered violence. Quoting Carl 

Sagan- “Absence of evidence is not evidence of absence”, he cautioned against 

assuming that lack of data indicates the problem has subsided. Prof. Patnaik called for 

empathy, gender sensitisation from a young age and the creation of support systems for 

women. 

Dr. P.K. Gupta, Associate Professor at the University of Lucknow, brought attention to the 

prevalence of domestic crimes against women. He highlighted the need to address 

behavioural patterns at the individual level, emphasising that change must begin within 

the household to make broader societal impact. 

Dr. S.N. Sabat, Chairperson, Uttar Pradesh Subordinate Services Selection Commission, 

focused on existing legal mechanisms that uphold women’s dignity. He stressed the need 

to invest in emerging technologies and surveillance systems to bolster women’s safety, 

especially in urban spaces. Prof. Nilika Mehrotra, Jawaharlal Nehru University, spoke 

about the critical role of public transport systems in ensuring women’s safety. She 

stressed the need for context-sensitive solutions and called for greater sensitivity within 

law enforcement and the judiciary, arguing against a “one size fits all” approach. 

Speakers discussed systemic injustices, gender stereotypes and institutional inertia that 

hinder the realisation of constitutional guarantees. The need for legal awareness, 

proactive state interventions and greater representation of women in decision-making 

bodies was emphasised. The evolution of human and women’s rights globally and within 

India was also discussed, as well as how the Indian constitutional provisions align with 

the Universal Declaration of Human Rights. Existing mechanisms and initiatives such as 

SHE-Box, One Stop Centres and Pink Police Booths were also highlighted by several 

speakers. 

Some of the major recommendations emanating from the Symposium are: 

1. There needs to be a concerted and targeted effort to address the issue of women’s 

safety on all three fronts of policy-making, implementation and raising awareness. 

2. There is a need for inclusion of the informal sector in conversations about women’s 

safety and the need for targeted awareness campaigns especially in the informal sector. 

3. There is a need for sensitisation at the individual and family level so that there is a 

transformation of attitudes towards women’s safety at work and in public spaces. 
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4. It is recommended that the state ensure creation of inclusionary spaces for women, 

especially in decision-making bodies, so that structural transformations can be brought 

about. 

5. It is recommended that educational institutions take proactive steps to ensure that 

students are made sensitive to various gender-related issues, as well as aware of how to 

conduct themselves in situations involving the opposite sex. 

The NHRC, India reaffirmed its commitment to addressing gender-based violence and 

strengthening collaborative efforts across institutions to create safer, more inclusive 

public and professional spaces for women. 
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NHRC 

लखनऊ विश्वविद्यालय के संयुक्त तत्वािधान में ̀ काययस्थल और साियजवनक स्थल  ंपर मविला सुरक्षा’ 

विषय पर राष्ट्र ीय संग ष्ठी 

पे्रस विज्ञप्ति 

राष्ट्र ीय मानिाविकार आयोग 

https://nhrc.nic.in/media/press-

release/%E0%A4%B2%E0%A4%96%E0%A4%A8%E0%A4%8A-

%E0%A4%B5%E0%A4%BF%E0%A4%B6%E0%A5%8D%E0%A4%B5%E0%A4%B5%E0%A4

%BF%E0%A4%A6%E0%A5%8D%E0%A4%AF%E0%A4%BE%E0%A4%B2%E0%A4%AF-

%E0%A4%95%E0%A5%87-

%E0%A4%B8%E0%A4%82%E0%A4%AF%E0%A5%81%E0%A4%95%E0%A5%8D%E0%A4

%A4-

%E0%A4%A4%E0%A4%A4%E0%A5%8D%E0%A4%B5%E0%A4%BE%E0%A4%B5%E0%A4
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%A8%E0%A4%BF%E0%A4%95-

%E0%A4%B8%E0%A5%8D%E0%A4%A5%E0%A4%B2%E0%A5%8B%E0%A4%82-

%E0%A4%AA%E0%A4%B0 

नई विल्ली: 27 जुलाई, 2025 

लखनऊ विश्वविद्यालय के संयुक्त तत्वाििान में 'काययस्थल और साियजवनक स्थलो ंपर मविला सुरक्षा' विषय 

पर राष्ट्र ीय संगोष्ठी 

राष्ट्र ीय मानि अविकार आयोग (एनएचआरसी) ने लखनऊ विश्वविद्यालय के समाजशास्त्र विभाग के डॉ. राम 

मनोिर लोविया पीठ के संयुक्त तत्वाििान में 6 जुलाई, 2025 को 'काययस्थल और साियजवनक स्थलो ंपर 

मविला सुरक्षा' विषय पर एक राष्ट्र ीय संगोष्ठी का सफलतापूियक आयोजन वकया। 9 वसतंबर, 2024 को 

आयोवजत उि्घाटन संगोष्ठी के बाि, इस मित्वपूर्य विषय पर यि िूसरी राष्ट्र ीय संगोष्ठी थी। यि पिल िेश 

भर में व्यािसावयक िातािरर् और साियजवनक के्षत्ो ंमें मविलाओ ंके प्तखलाफ बढ़ते अपरािो ंके मदे्दनजर की 

गई िै। 

एनएचआरसी के अध्यक्ष न्यायमूवतय िी. रामसुब्रमण्यन ने िचुयअल माध्यम से मुख्य भाषर् िेते हुए, भारत में 

िेवियो ंके प्रवत सांसृ्कवतक श्रद्धा और मविलाओ ंके प्तखलाफ विंसा की भयािि िास्तविकता के बीच के अंतर 

पर प्रकाश डाला और बताया वक िर घंटे ऐसे अपरािो ंसे संबंवित लगभग 51 एफआईआर िजय की जाती 

िैं। उन्ोनें काययस्थल पर यौन उत्पीड़न वनिारर् अविवनयम, 2013 को लागू करने के पीछे के लंबे संघषय का 

उले्लख वकया और इस बात पर जोर विया वक वशक्षा और कररयर में उले्लखनीय प्रगवत के बािजूि, न्यायमूवतय 

रामसुब्रमण्यन ने मविलाओ ंकी सुरक्षा और सम्मान सुवनवित करने के वलए जागरूकता बढ़ाने, मजबूत 

प्रितयन तंत् और व्यिस्थागत बिलािो ंका आग्रि वकया। 
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राष्ट्र ीय मानि अविकार आयोग की संयुक्त सवचि श्रीमती सैविंगपुई छकछुआक ने संगोष्ठी के आयोजन की 

आिश्यकता पर प्रकाश डाला और अपने व्यप्तक्तगत अनुभि साझा करते हुए बताया वक कैसे व्यापक कानूनी 

ढााँचे के बािजूि, जेंडर आिाररत विंसा की िैवनक ररपोटें जारी रिती िैं। उन्ोनें किा वक राष्ट्र ीय मानि 

अविकार आयोग, भारत मानि अविकार उलं्लघन के ऐसे मुद्दो ंका शीघ्र समािान करने के वलए सविय 

किम उठाता िै। उन्ोनें आशा व्यक्त की वक आने िाली पीवढ़यााँ मविला अविकारो ंके संबंि में अविक मुखर 

और वियाशील िोगंी। श्रीमती छकछुआक ने वशक्षको ंसे सभी की गररमा बनाए रखने के वलए लैंवगक मुद्दो ं

के प्रवत अविक संिेिनशील िोने का आह्वान वकया और किा वक सभी अपराि विंसक निी ंिोते। उन्ोनें 

नीवत, प्रितयन और जन जागरूकता पर जोर िेने का आग्रि वकया। 

लखनऊ विश्वविद्यालय के प्रो. एस.के. चौिरी ने इस बात पर जोर विया वक स्वतंत्ता और समानता के 

अविकार भारतीय संवििान में वनवित िैं। िालााँवक, उन्ोनें प्रवतपावित वकया वक केिल जागरूकता िी पयायि 

निी ंिै—लोगो ंमें अपरािो ंकी ररपोटय करने का आत्मविश्वास भी िोना चाविए। उन्ोनें समाज में संरचनात्मक 

समायोजन का आह्वान वकया और मानि अविकारो ंकी संसृ्कवत को बढ़ािा िेने की आिश्यकता पर बल 

विया जो िैवनक व्यििार में पररलवक्षत िो। विल्ली विश्वविद्यालय के जनजातीय अध्ययन कें द्र के वनिेशक और 

मानि विज्ञान विभाग के प्रमुख, प्रो. एस.एम. पटनायक ने साियजवनक स्थानो ंपर उत्पीड़न पर एक सामावजक-

मानिशास्त्रीय दृवष्ट्कोर् प्रसु्तत वकया। उन्ोनें चचाय की वक कैसे वपतृसत्ता और गुमनामी लैंवगक विंसा को 

बढ़ािा िेते िैं। कालय सागन के इस कथन को उि्िृत करते हुए - "साक्ष्य का अभाि, अनुपप्तस्थवत का प्रमार् 

निी ंिै", उन्ोनें यि मानने के प्रवत आगाि वकया वक आाँकड़ो ंकी कमी यि िशायती िै वक समस्या कम िो 

गई िै। प्रो. पटनायक ने सिानुभूवत, कम उम्र से िी लैंवगक संिेिनशीलता और मविलाओ ंके वलए सिायता 

प्रर्ावलयो ंके वनमायर् का आह्वान वकया। 

लखनऊ विश्वविद्यालय में एसोवसएट प्रोफेसर डॉ. पी.के. गुिा ने मविलाओ ंके विरुद्ध घरेलू अपरािो ंकी 

व्यापकता की ओर ध्यान आकवषयत वकया। उन्ोनें व्यप्तक्तगत स्तर पर व्यििार पैटनय को संबोवित करने की 

आिश्यकता पर प्रकाश डाला, तथा इस बात पर बल विया वक व्यापक सामावजक प्रभाि के वलए पररितयन 

घर से शुरू िोना चाविए। 

उत्तर प्रिेश अिीनस्थ सेिा चयन आयोग की अध्यक्ष डॉ. एस.एन. सबत ने मविलाओ ंकी गररमा को बनाए 

रखने िाले मौजूिा कानूनी तंत्ो ंपर ध्यान कें वद्रत वकया। उन्ोनें मविलाओ ंकी सुरक्षा, खासकर शिरी के्षत्ो ं

में, को मजबूत करने के वलए उभरती तकनीको ंऔर वनगरानी प्रर्ावलयो ंमें वनिेश की आिश्यकता पर बल 

विया। जिािरलाल नेिरू विश्वविद्यालय की प्रो. नीवलका मेिरोत्ा ने मविलाओ ंकी सुरक्षा सुवनवित करने में 

साियजवनक पररििन प्रर्ावलयो ंकी मित्वपूर्य भूवमका के बारे में बताया। उन्ोनें संिभय-संिेिनशील समािानो ं

की आिश्यकता पर बल विया और कानून प्रितयन और न्यायपावलका में अविक संिेिनशीलता का आह्वान 

वकया, और "एक िी नीवत सबके वलए उपयुक्त" दृवष्ट्कोर् के विरुद्ध तकय  विया। 

िक्ताओ ं ने व्यिस्थागत अन्याय, लैंवगक रूवढ़िाविता और संस्थागत जड़ता पर चचाय की जो संिैिावनक 

गारंवटयो ंकी प्राप्ति में बािा डालती िैं। कानूनी जागरूकता, सविय सरकारी िस्तके्षप और वनर्यय लेने िाली 

संस्थाओ ंमें मविलाओ ंके अविक प्रवतवनवित्व की आिश्यकता पर बल विया गया। िैवश्वक स्तर पर और भारत 

में मानि और मविला अविकारो ंके विकास पर भी चचाय की गई, साथ िी इस बात पर भी चचाय की गई वक 
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भारतीय संिैिावनक प्राििान मानि अविकारो ंकी साियभौवमक घोषर्ा के साथ कैसे संरेप्तखत िोते िैं। कई 

िक्ताओ ंने शी-बॉक्स, िन स्टॉप सेंटर और वपंक पुवलस बूथ जैसी मौजूिा व्यिस्थाओ ंऔर पिलो ंपर भी 

प्रकाश डाला। 

संगोष्ठी से सामने आई कुछ प्रमुख वसफाररशें इस प्रकार िैं: 

नीवत-वनमायर्, कायायन्वयन और जागरूकता बढ़ाने के तीनो ंमोचों पर मविला सुरक्षा के मुदे्द को संबोवित 

करने के वलए एक ठोस और लवक्षत प्रयास की आिश्यकता िै। 

मविला सुरक्षा के बारे में बातचीत में अनौपचाररक के्षत् को शावमल करने और विशेष रूप से अनौपचाररक 

के्षत् में लवक्षत जागरूकता अवभयानो ंकी आिश्यकता िै। 

व्यप्तक्तगत और पाररिाररक स्तर पर संिेिनशीलता की आिश्यकता िै तावक काययस्थल और साियजवनक 

स्थानो ंपर मविलाओ ंकी सुरक्षा के प्रवत दृवष्ट्कोर् में बिलाि आए। 

यि अनुशंसा की जाती िै वक राज्य मविलाओ ंके वलए समािेशी स्थानो ंका वनमायर् सुवनवित करे, विशेष रूप 

से वनर्यय लेने िाले वनकायो ंमें, तावक संरचनात्मक पररितयन लाए जा सकें । 

यि अनुशंसा की जाती िै वक शैक्षवर्क संस्थान यि सुवनवित करने के वलए सविय किम उठाएाँ  वक छात्ो ं

को विवभन्न जेंडर-संबंिी मुद्दो ंके प्रवत संिेिनशील बनाया जाए, साथ िी उन्ें विपरीत जेंडर से जुड़ी प्तस्थवतयो ं

में कैसे व्यििार करना िै, इसके बारे में भी जागरूक बनाया जाए। 

एनएचआरसी, भारत ने जेंडर आिाररत विंसा से वनपटने और मविलाओ ंके वलए अविक सुरवक्षत, अविक 

समािेशी साियजवनक और व्यािसावयक स्थान बनाने के वलए संस्थानो ंमें सियोगात्मक प्रयासो ंको मजबूत 

करने के वलए अपनी प्रवतबद्धता की पुवष्ट् की। 
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PIB 

National Symposium on `Women’s Safety at Work and Public Spaces’, in 

collaboration with the University of Lucknow 

https://www.pib.gov.in/PressReleasePage.aspx?PRID=2149025 

Posted On: 27 JUL 2025 1:07PM by PIB Delhi 

The National Human Rights Commission (NHRC), in collaboration with the Dr. Ram 

Manohar Lohia Chair, Department of Sociology, University of Lucknow, successfully 

organised a National Symposium on ‘Women’s Safety at Work and Public Spaces’ on 

26th July, 2025. This marked the second national symposium on this critical subject, 

following the inaugural symposium held on 9th September, 2024. The initiative comes in 

the wake of rising incidents of crimes against women in both professional environments 

and public domains across the country. 

Delivering the keynote address virtually, NHRC Chairperson, Justice V. 

Ramasubramanian reflected on the contrast between India’s cultural reverence for 

goddesses and the grim reality of violence against women, citing that nearly 51 FIRs 

related to such crimes are registered every hour. He recalled the protracted struggle 

behind the enactment of the Prevention of Sexual Harassment at Workplace Act, 2013, 

and emphasised that despite notable pursue education and careers, Justice 

Ramasubramanian urged for enhanced awareness, stronger enforcement mechanisms 

and systemic changes to ensure their safety and dignity. 

Smt. Saidingpuii Chhakchhuak, Joint Secretary, NHRC, explained the necessity of 

organising the symposium, sharing personal experiences to highlight how, despite 

comprehensive legal frameworks, daily reports of gender-based violence persist. She 

said that NHRC, India takes proactive measures to promptly address such issues of 

human rights violations. She expressed her hope that future generations would be more 

vocal and action-oriented regarding women's rights. Smt. Chhakchhuak also called upon 

educators to be more sensitive to gender issues to uphold the dignity of all, noting that 

not all crimes are overtly violent. She urged a strong focus on policy, enforcement and 

public awareness. 

Prof. S.K. Chowdhury, University of Lucknow, emphasised that rights to liberty and 

equality are enshrined in the Indian Constitution. However, he propounded that 

awareness alone is insufficient—people must also have the confidence to report crimes. 

He called for structural adjustments in society and stressed the need to foster a culture 

of human rights that translates into everyday behaviour. Prof. S.M. Patnaik, Director, 

Centre for Tribal Studies and Head, Department of Anthropology, University of Delhi, 

offered a socio-anthropological perspective on harassment in public spaces. He 

discussed how patriarchy and anonymity reinforce gendered violence. Quoting Carl 

Sagan- “Absence of evidence is not evidence of absence”, he cautioned against 

assuming that lack of data indicates the problem has subsided. Prof. Patnaik called for 
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empathy, gender sensitisation from a young age and the creation of support systems for 

women. 

Dr. P.K. Gupta, Associate Professor at the University of Lucknow, brought attention to the 

prevalence of domestic crimes against women. He highlighted the need to address 

behavioural patterns at the individual level, emphasising that change must begin within 

the household to make broader societal impact. 

Dr. S.N. Sabat, Chairperson, Uttar Pradesh Subordinate Services Selection Commission, 

focused on existing legal mechanisms that uphold women’s dignity. He stressed the need 

to invest in emerging technologies and surveillance systems to bolster women’s safety, 

especially in urban spaces. Prof. Nilika Mehrotra, Jawaharlal Nehru University, spoke 

about the critical role of public transport systems in ensuring women’s safety. She 

stressed the need for context-sensitive solutions and called for greater sensitivity within 

law enforcement and the judiciary, arguing against a “one size fits all” approach. 

Speakers discussed systemic injustices, gender stereotypes and institutional inertia that 

hinder the realisation of constitutional guarantees. The need for legal awareness, 

proactive state interventions and greater representation of women in decision-making 

bodies was emphasised. The evolution of human and women’s rights globally and within 

India was also discussed, as well as how the Indian constitutional provisions align with 

the Universal Declaration of Human Rights. Existing mechanisms and initiatives such as 

SHE-Box, One Stop Centres and Pink Police Booths were also highlighted by several 

speakers. 

Some of the major recommendations emanating from the Symposium are: 

1. There needs to be a concerted and targeted effort to address the issue of women’s 

safety on all three fronts of policy-making, implementation and raising awareness. 

2. There is a need for inclusion of the informal sector in conversations about women’s 

safety and the need for targeted awareness campaigns especially in the informal sector. 

3. There is a need for sensitisation at the individual and family level so that there is a 

transformation of attitudes towards women’s safety at work and in public spaces. 

4. It is recommended that the state ensure creation of inclusionary spaces for women, 

especially in decision-making bodies, so that structural transformations can be brought 

about. 

5. It is recommended that educational institutions take proactive steps to ensure that 

students are made sensitive to various gender-related issues, as well as aware of how to 

conduct themselves in situations involving the opposite sex. 
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The NHRC, India reaffirmed its commitment to addressing gender-based violence and 

strengthening collaborative efforts across institutions to create safer, more inclusive 

public and professional spaces for women. 

***** 

NSK 

 

(Release ID: 2149025) 
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The Impressive Times 

National Symposium Calls for Systemic Change to Ensure Women’s Safety in 

Workplaces and Public Spaces 

NHRC and University of Lucknow collaborate to host crucial dialogue on gender rights 

amid rising violence against women 

https://impressivetimes.com/education/nhrc-womens-safety-symposium-2025/ 

The Impressive Times | Sun, 27 July 2025 

Lucknow  — The National Hurman Rights Commission (NHRC) of India, in partnership 

with the Dr. Ram Manohar Lohia Chair at the Department of Sociology, University of 

Lucknow, held a National Symposium on Women’s Safety at Work and Public Spaces on 

July 26. The event, now in its second edition, brought together legal experts, academics, 

and policymakers to address the persistent and evolving threats to women’s safety across 

India. 

The symposium follows a troubling rise in cases of violence and harassment targeting 

women, both in professional environments and public life. Against this backdrop, 

participants underscored the urgent need for structural reform, cultural change, and active 

community engagement. 

Delivering the keynote address virtually, NHRC Chairperson Justice V. 

Ramasubramanian pointed to the stark contradiction between India’s spiritual reverence 

for female deities and the harsh realities faced by women on the ground. He cited official 

statistics revealing that an average of 51 cases of gender-based crimes are filed every 

hour, and stressed that mere legislation is insufficient unless matched by effective 

implementation and public accountability. 

He also revisited the difficult journey toward the passage of the Prevention of Sexual 

Harassment at Workplace Act, 2013, highlighting how much further India still needs to go 

to ensure genuine safety and dignity for women. 

Saidingpuii Chhakchhuak, Joint Secretary at NHRC, shared personal experiences to 

shed light on the ongoing struggle women face despite legal protections. She called for 

proactive enforcement, societal awareness, and a shift in attitudes that go beyond 

surface-level sensitivity. 

“Our society still normalises many forms of non-physical, psychological, or institutional 

violence against women,” she said, urging educators to actively champion gender equity 

in their spheres of influence. 

Several noted scholars brought in varied perspectives to the discussion. Prof. S.K. 

Chowdhury of the University of Lucknow stressed that the constitutional promises of 

liberty and equality must be translated into real-life confidence among women to report 

crimes. He called for rebuilding trust in institutions and law enforcement. 
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Adding a broader lens, Prof. S.M. Patnaik of the University of Delhi examined the cultural 

underpinnings of public harassment. “Patriarchal structures and the anonymity of urban 

life are breeding grounds for gendered violence,” he warned. He emphasised the 

importance of empathy, early gender sensitisation, and accessible support systems. 

Dr. P.K. Gupta, another academic from the University of Lucknow, focused on the deep-

seated behavioural norms within families that fuel domestic abuse. “If we want society to 

evolve, change has to begin within homes,” he said. 

Dr. S.N. Sabat, Chairperson of the Uttar Pradesh Subordinate Services Selection 

Commission, advocated for deploying new technologies and surveillance tools to improve 

women’s safety, particularly in cities. Meanwhile, Prof. Nilika Mehrotra from JNU turned 

attention to public transport, stressing the need for context-driven solutions rather than 

blanket policies. 

“Safety must be integrated into urban planning, public infrastructure, and judicial 

sensitivity. There’s no single solution that fits all social realities,” she asserted. 

Recommendations for the Future 

The symposium concluded with a collective call to action across several key fronts: 

Comprehensive Strategy: Policies, implementation mechanisms, and public outreach 

must work in tandem to address women’s safety holistically. 

Inclusivity in Focus: Greater attention must be paid to the informal sector, where women 

remain especially vulnerable due to lack of institutional support. 

Family-Level Awareness: Shifting deep-rooted mindsets requires starting at home—

raising boys and girls alike to value safety, consent, and equality. 

Women in Power: Representation of women in legislative, administrative, and leadership 

roles is essential to enable lasting structural transformation. 

Educational Responsibility: Schools and universities should cultivate gender sensitivity 

and equip students with the tools to responsibly navigate gender dynamics. 

As the session drew to a close, NHRC reaffirmed its dedication to advancing gender 

equity and strengthening collaboration between institutions to build a future where women 

feel safe and empowered in every sphere—be it a classroom, boardroom, or public space. 

The event also highlighted existing initiatives such as SHE-Box, One Stop Centres, and 

Pink Police Booths—while stressing the need to expand and adapt them to evolving 

challenges. 
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AP7AM 

51 FIRs on violence against women filed every hour: NHRC Chairperson 

https://www.ap7am.com/en/105526/amp/51-firs-on-violence-against-women-filed-every-

hour-nhrc-chairperson 

27-07-2025 Sun 16:36 | National | IANS 

Lucknow, July 27 : Stressing on women's safety in public spaces, NHRC Chairperson 

Justice V. Ramasubramanian highlighted that nearly 51 FIRs related to violence against 

women are registered in the country every hour, an official said on Sunday. 

 

Addressing a symposium on 'Women's Safety at Work and Public Spaces' here, the 

National Human Rights Commission (NHRC) chief also reflected on the contrast between 

India's cultural reverence for goddesses and the grim reality of violence against women, 

said the official 

Justice Ramasubramanian called for enhanced awareness, stronger enforcement 

mechanisms and systemic changes to ensure their safety and dignity. 

 

He recalled the protracted struggle behind the enactment of the Prevention of Sexual 

Harassment at Workplace Act, 2013. 

The event brought together experts to discuss strategies to check rising incidents of 

crimes against women in both professional environments and public domains across the 

country were in focus during the event organised by the NHRC, said an official statement. 

 

The symposium was organised by the National Human Rights Commission (NHRC), in 

collaboration with the Dr. Ram Manohar Lohia Chair, Department of Sociology, University 

of Lucknow, on Saturday. 

The event marked the second national symposium on this critical subject, following the 

inaugural symposium held on September 9, 2024. 

The initiative comes in the wake of rising incidents of crimes against women in both 

professional environments and public domains across the country. 

 

NHRC Joint Secretary Saidingpuii Chhakchhuak explained the necessity of organising 

the symposium, sharing personal experiences to highlight how, despite comprehensive 

legal frameworks, incidents of gender-based violence are reported almost daily. 

 

S.K. Chowdhury, University of Lucknow, said that awareness alone is insufficient to tackle 

crimes against women. 
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He suggested that people must also have the confidence to report crimes. He called for 

structural adjustments in society and stressed the need to foster a culture of human rights 

that translates into everyday behaviour. 

S.M. Patnaik, Director, Centre for Tribal Studies and Head, Department of Anthropology, 

University of Delhi, offered a socio-anthropological perspective on harassment in public 

spaces. He discussed how patriarchy and anonymity reinforce gendered violence. 

 

Quoting Carl Sagan- "Absence of evidence is not evidence of absence", he cautioned 

against assuming that lack of data indicates the problem has subsided. Patnaik called for 

empathy, gender sensitisation from a young age and the creation of support systems for 

women. 

 

P.K. Gupta, Associate Professor at the University of Lucknow, brought attention to the 

prevalence of domestic crimes against women. 

He highlighted the need to address behavioural patterns at the individual level, 

emphasising that change must begin within the household to make a broader societal 

impact. 
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Premeyanews 

51 FIRs on violence against women filed every hour in India: NHRC 

Published By : Pradeep Subudhi | July 27, 2025 6:19 PM 

https://www.prameyanews.com/51-firs-on-violence-against-women-filed-every-hour-in-

india-nhrc 

Lucknow, July 27: National Human Rights Commission (NHRC) Chairperson Justice V. 

Ramasubramanian on Saturday expressed deep concern over the alarming frequency of 

crimes against women, informing that around 51 FIRs concerning violence against 

women are registered every hour across India. 

Speaking at a symposium on ‘Women’s Safety at Work and Public Spaces’ in Lucknow, 

Justice Ramasubramanian underscored the urgent need for heightened awareness, 

stronger law enforcement, and systemic reforms to ensure women's safety and uphold 

their dignity in both public and professional settings. 

Highlighting the stark contrast between the nation's cultural veneration of goddesses and 

the persistent violence faced by women, the NHRC chief called for introspection and 

action. He also recalled the long and challenging journey that led to the enactment of 

the Prevention of Sexual Harassment at Workplace Act in 2013. 

The symposium, jointly organized by the NHRC and the Dr. Ram Manohar Lohia Chair at 

the Department of Sociology, University of Lucknow, brought together legal experts, 

academicians, and stakeholders to discuss strategies for addressing gender-based 

violence in workplaces and public spaces across the country. 

An official NHRC statement emphasized the need for collaborative efforts to create safer 

environments for women amid rising incidents of violence and harassment. 
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Northeast News 

NHRC chief flags grim reality of gender violence: 51 FIRs filed every hour 

https://nenews.in/politics/nhrc-chief-flags-grim-reality-of-gender-violence-51-firs-filed-

every-hour/29737/ 

by Northeast News|  July 27, 2025 in Politics 

Lucknow: Every hour, India registers an average of 51 first information reports (FIRs) 

related to violence against women—a startling figure shared by National Human Rights 

Commission (NHRC) Chairperson Justice V. Ramasubramanian at a national symposium 

held on Saturday. 

Speaking at the second edition of the symposium on Women’s Safety at Work and in 

Public Spaces, the NHRC chief underscored the urgent need for systemic reforms, 

heightened public awareness, and stronger enforcement mechanisms to ensure the 

safety and dignity of women. 

Justice Ramasubramanian also drew attention to the sharp irony between India’s deep-

rooted cultural reverence for goddesses and the persistent, grim reality of gender-based 

violence. 

Reflecting on the long journey toward the enactment of the Prevention of Sexual 

Harassment at Workplace Act, 2013, he called for ongoing efforts to bridge this gap 

through legal and social action. 

Organised jointly by the NHRC and the Dr. Ram Manohar Lohia Chair of the Department 

of Sociology at the University of Lucknow, the symposium brought together scholars, legal 

experts, and human rights practitioners to chart practical strategies for tackling the 

widespread incidence of crimes against women in both workplaces and public spheres. 

NHRC Joint Secretary Saidingpuii Chhakchhuak spoke candidly, sharing personal 

experiences to highlight how, despite existing laws, gender-based violence remains a 

daily reality. 

 “We need more than laws; we need commitment and change in everyday behaviour,” 

she said. 

S.K. Chowdhury of the University of Lucknow echoed the need for deeper engagement. 

“Awareness is important, but people must also be empowered to act. Structural change 

is crucial,” he said, advocating for a rights-based culture embedded in everyday social 

norms. 

From a socio-anthropological lens, Prof. S.M. Patnaik of the University of Delhi delved 

into how patriarchy and the anonymity of urban spaces enable gendered violence. 
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Quoting Carl Sagan, he reminded the audience, “Absence of evidence is not evidence of 

absence,” urging for gender sensitisation from an early age and robust support systems 

for victims. 

Meanwhile, Dr. P.K. Gupta, Associate Professor at the University of Lucknow, focused 

on domestic violence, asserting that change must begin at the household level. 

“Transforming individual behaviour is the first step toward societal reform,” he said. 
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Zee News 

NHRC On Women safety: గాలో్ల దీపంలా మహిళల భద్రత.!. గంటకు 51 పోలీసు 

కేసులు.. ఎన్హెచ్ఆర్సి షాకంగ్ కామంట్స్ .. 

Nhrc on womens safety: ప్రతి గంటకు దేశవా్య రతంగా మహిళలపై దారుణాలు 

జరుగుతున్నా యి. జాతీయ మానవ హకుు ల కమిషన్ సంచలన వ్యా ఖ్ా లు చేసంది. ఈ 

ప్కమంలో ప్రస్తతతం ఘటనలు చూస్తతంటే ఆందోళనకరంగా మహిళల రరిసతిి ఉనా ట్లు ఎన్ 

హెచ్ ఆరీ్స  సంచలన వ్యా ఖ్ా లు చేశారు.  

https://zeenews.india.com/telugu/india/51-firs-violence-against-women-every-hour-in-

india-nhrc-shocking-comments-in-news-pa-238327 

Written by - Inamdar Paresh | Last Updated : Jul 27, 2025, 07:17 PM IST 

మహిళలపై అఘాయితా్య లు.. 

ఆందోళన వా క తం చేసన ఎన్ హెచ్ ఆరీ్స .. 

nhrc sensational comment on violence against women: దేశంలో మహిళలు, అమాా యిలపై 

దాడులు, అఘాయితా్య ల ఘటనలు ప్రతిరోజు జరుగుతున్నా యి. ఈ ప్కమంలో కామంధులు 

రస పార నంచి రండు ముసలి వరకు ఎవరిా  వదలడంలేదు. మొతతంగా ఇంటి నంచి 

బైటకు వెళ్లున మహిళ.. తిరిగి సెఫ్టగీా ఇంటికి వచేే  వరకు కూడా తెగ టెనషన్ రడాలీి న 

సటా్య వేషన్ ఏరప డంది. ఈ ప్కమంలో బహిరంగ ప్రదేశాలోు  మహిళల భప్దతపై ఎన్హెచ్ఆర్

స లు షాకింగ్ విషయాలాి  వెలుడంచింది. 

దేశంలో ప్రతి గంటకు మహిళలపై హింసకు సంబంధంచిన దాదాపు 51 ఎఫ్ఐఆర్లు 

నమోదవుతున్నా యని ఎన్హెచ్ఆర్స చైర్రరీ న్ జససీ్ వి రామస్తప్బమణియన్ ఒక 

కారా ప్కమంలో మాట్లుడుతూ తీప్వ ఆందోళన వా క తం చేశారు. 

రని ప్రదేశాలు, రబ్లుక్ గా,  చివరకు ఇంట్లు  కూడా మహిళలు, అమాా యిలు అఘాయితా్య లు, 

వేధంపులు ఎదుర్ు ంట్లన్నా రని జాతీయ మానవ హకుు ల కమిషన్ (NHRC) చీఫ్ జససీ్ 

రామస్తప్బమణియన్  కీలక వ్యా ఖ్ా లు చేశారు. 

లంగిక వేధంపుల చట్లులు, పోక్సీ  వంటి చటీ్లలు ఉన్నా  క్సంత మంది మారడంలేదన్నా రు. 

ఈ ఘటనలో సమాజంలో మహిళలు, అమాా యిల మనగడన ప్రమాదంలో నెటే ీవిధంగా 

మారాయని అన్నా రు. 

లకా్న లో జరిగిన కారా ప్కమంలో ఎన్హెచ్ఆర్స చైర్ రరీ న్ మాట్లుడారు. మహిళలపై 

నేరాలిా , అఘాయితా్య లాి  అరికటీ్లలీి న అవసరం ఉందన్నా రు. పెరుగుతునా  నేరాలపై 

ఆందోలన  వా క తం చేశారు. ఇది భవిషా త్ తరాలకు మనగడకు ఆటంకంగా రరిగణిస్తతందని 

ఎన్హెచ్ఆర్స చైర్ రరీ న్ అన్నా రు. 
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స్థ ి నికం నంచి అంతరాాతీయం వరకు.. ప్కీడలు, వినోదం, రాజకీయాలు, విదా , ఉదోా గాలు, 

హెల్తత, లఫ్స్థసెైలీ్త .. A to Z అనిా రకాల వ్యరతలన తెలుగులో పందడం క్నసం ఇపుప డే Zee 

తెలుగు నా్య స్ యాప్ డౌన్లోడ్ చేస్తక్నండ.   
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Telangana Today 

NHRC chair flags alarming rate of violence against women in India 

NHRC Chairperson Justice V Ramasubramanian revealed that 51 FIRs related to 

violence against women are filed every hour in India. At a national symposium, experts 

called for stronger enforcement, gender sensitisation, and societal change to ensure 

women's safety 

https://telanganatoday.com/nhrc-chair-flags-alarming-rate-of-violence-against-women-

in-india 

By IANS | Published Date - 27 July 2025, 05:08 PM 

Lucknow:  Stressing on women’s safety in public spaces, NHRC Chairperson Justice V 

Ramasubramanian highlighted that nearly 51 FIRs related to violence against women are 

registered in the country every hour, an official said on Sunday. 

Addressing a symposium on ‘Women’s Safety at Work and Public Spaces’ here, the 

National Human Rights Commission (NHRC) chief also reflected on the contrast between 

India’s cultural reverence for goddesses and the grim reality of violence against women, 

said the official. 

Justice Ramasubramanian called for enhanced awareness, stronger enforcement 

mechanisms and systemic changes to ensure their safety and dignity. He recalled the 

protracted struggle behind the enactment of the Prevention of Sexual Harassment at 

Workplace Act, 2013. 

The event brought together experts to discuss strategies to check rising incidents of 

crimes against women in both professional environments and public domains across the 

country were in focus during the event organised by the NHRC, said an official statement. 

The symposium was organised by the National Human Rights Commission (NHRC), in 

collaboration with the Dr Ram Manohar Lohia Chair, Department of Sociology, University 

of Lucknow, on Saturday. The event marked the second national symposium on this 

critical subject, following the inaugural symposium held on September 9, 2024. 

The initiative comes in the wake of rising incidents of crimes against women in both 

professional environments and public domains across the country. 

NHRC Joint Secretary Saidingpuii Chhakchhuak explained the necessity of organising 

the symposium, sharing personal experiences to highlight how, despite comprehensive 

legal frameworks, incidents of gender-based violence are reported almost daily. 

SK Chowdhury, University of Lucknow, said that awareness alone is insufficient to tackle 

crimes against women. 
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He suggested that people must also have the confidence to report crimes. He called for 

structural adjustments in society and stressed the need to foster a culture of human rights 

that translates into everyday behaviour. 

SM Patnaik, Director, Centre for Tribal Studies and Head, Department of Anthropology, 

University of Delhi, offered a socio-anthropological perspective on harassment in public 

spaces. He discussed how patriarchy and anonymity reinforce gendered violence. 

Quoting Carl Sagan- “Absence of evidence is not evidence of absence”, he cautioned 

against assuming that lack of data indicates the problem has subsided. Patnaik called for 

empathy, gender sensitisation from a young age and the creation of support systems for 

women. 

P.K. Gupta, Associate Professor at the University of Lucknow, brought attention to the 

prevalence of domestic crimes against women. He highlighted the need to address 

behavioural patterns at the individual level, emphasising that change must begin within 

the household to make a broader societal impact. 
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Jharkhand States News 

NHRC holds symposium to create safer, more inclusive public and professional 

spaces for women 

https://jharkhandstatenews.com/article/top-stories/9899/nhrc-holds-symposium-to-

create-safer-more-inclusive-public-and-professional-spaces-for-women 

Administrator | 28 July 2025  

The National Human Rights Commission (NHRC), in collaboration with the Dr. Ram 

Manohar Lohia Chair, Department of Sociology, University of Lucknow, successfully 

organised a National Symposium on ‘Women’s Safety at Work and Public Spaces’ on 

26th July, 2025.  

This marked the second national symposium on this critical subject, following the 

inaugural symposium held on 9th September, 2024. The initiative comes in the wake of 

rising incidents of crimes against women in both professional environments and public 

domains across the country. 

Some of the major recommendations emanating from the Symposium are: 

1. There needs to be a concerted and targeted effort to address the issue of women’s 

safety on all three fronts of policy-making, implementation and raising awareness. 

2. There is a need for inclusion of the informal sector in conversations about women’s 

safety and the need for targeted awareness campaigns especially in the informal sector. 

3. There is a need for sensitisation at the individual and family level so that there is a 

transformation of attitudes towards women’s safety at work and in public spaces. 

4. It is recommended that the state ensure creation of inclusionary spaces for women, 

especially in decision-making bodies, so that structural transformations can be brought 

about. 

5. It is recommended that educational institutions take proactive steps to ensure that 

students are made sensitive to various gender-related issues, as well as aware of how to 

conduct themselves in situations involving the opposite sex. 

The NHRC, India reaffirmed its commitment to addressing gender-based violence and 

strengthening collaborative efforts across institutions to create safer, more inclusive 

public and professional spaces for women. 

 

JHARKHAND STATE NEWS, Online, 28.7.2025
Page No. 0, Size:(0)cms X (0)cms.

https://jharkhandstatenews.com/article/top-stories/9899/nhrc-holds-symposium-to-create-safer-more-inclusive-public-and-professional-spaces-for-women
https://jharkhandstatenews.com/article/top-stories/9899/nhrc-holds-symposium-to-create-safer-more-inclusive-public-and-professional-spaces-for-women


Sambad News 

Violence against women: 51 FIRs filed every hour, says NHRC Chief 

Stressing on women's safety in public spaces, NHRC Chairperson Justice V. 

Ramasubramanian highlighted that nearly 51 FIRs related to violence against women are 

registered in the country every hour, an official said on Sunday 

https://sambadenglish.com/national-international-news/violence-against-women-51-firs-

filed-every-hour-says-nhrc-chief-9542651 

By Sambad English Bureau 

27 Jul 2025 19:50 IST 

Lucknow: Stressing on women's safety in public spaces, NHRC Chairperson Justice V. 

Ramasubramanian highlighted that nearly 51 FIRs related to violence against women are 

registered in the country every hour, an official said on Sunday.  

Addressing a symposium on 'Women's Safety at Work and Public Spaces' here, the 

National Human Rights Commission (NHRC) chief also reflected on the contrast between 

India's cultural reverence for goddesses and the grim reality of violence against women, 

said the official 

Justice Ramasubramanian called for enhanced awareness, stronger enforcement 

mechanisms and systemic changes to ensure their safety and dignity. 

He recalled the protracted struggle behind the enactment of the Prevention of Sexual 

Harassment at Workplace Act, 2013. 

The event brought together experts to discuss strategies to check rising incidents of 

crimes against women in both professional environments and public domains across the 

country were in focus during the event organised by the NHRC, said an official statement. 

The symposium was organised by the National Human Rights Commission (NHRC), in 

collaboration with the Dr. Ram Manohar Lohia Chair, Department of Sociology, University 

of Lucknow, on Saturday. 

The event marked the second national symposium on this critical subject, following the 

inaugural symposium held on September 9, 2024. 

The initiative comes in the wake of rising incidents of crimes against women in both 

professional environments and public domains across the country. 

NHRC Joint Secretary Saidingpuii Chhakchhuak explained the necessity of organising 

the symposium, sharing personal experiences to highlight how, despite comprehensive 

legal frameworks, incidents of gender-based violence are reported almost daily. 

S.K. Chowdhury, University of Lucknow, said that awareness alone is insufficient to tackle 

crimes against women. 
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He suggested that people must also have the confidence to report crimes. He called for 

structural adjustments in society and stressed the need to foster a culture of human rights 

that translates into everyday behaviour. 

S.M. Patnaik, Director, Centre for Tribal Studies and Head, Department of Anthropology, 

University of Delhi, offered a socio-anthropological perspective on harassment in public 

spaces. He discussed how patriarchy and anonymity reinforce gendered violence. 

Quoting Carl Sagan- "Absence of evidence is not evidence of absence", he cautioned 

against assuming that lack of data indicates the problem has subsided. Patnaik called for 

empathy, gender sensitisation from a young age and the creation of support systems for 

women. 

P.K. Gupta, Associate Professor at the University of Lucknow, brought attention to the 

prevalence of domestic crimes against women. 

He highlighted the need to address behavioural patterns at the individual level, 

emphasising that change must begin within the household to make a broader societal 

impact. (IANS) 
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Siyasat.com 

NHRC to hear 109 human rights violation cases in Telangana 

The hearings will be held at the MCR HRD Institute in Jubilee Hills, beginning on Monday. 

https://www.siasat.com/hyderabad-nhrc-to-hear-109-human-rights-violation-cases-in-

telangana-3251245/ 

Zahed Farooqui  |   Updated: 27th July 2025 12:53 pm IST 

Hyderabad: The National Human Rights Commission (NHRC) is conducting a two-day 

Open Hearing and Camp Sitting in Hyderabad on July 28 and 29 to address 109 cases 

of alleged human rights violations from Telangana. The initiative aims to ensure swift 

justice to victims through direct engagement. 

The hearings will be held at the MCR HRD Institute in Jubilee Hills, beginning at 10:00 

AM on Monday. NHRC Chairperson Justice V. Ramasubramanian will preside over the 

sessions, along with Members Justice (Dr.) Bidyut Ranjan Sarangi and Ms. Vijaya 

Bharathi Sayani. Senior NHRC officials, including Secretary General Bharat Lal, Director 

General (Investigation) R.P. Meena, and Registrar (Law) Joginder Singh, will also be 

present. 

The Commission will hear cases involving a wide range of human rights issues, including: 

Alleged police misconduct and abuse of power 

Denial of benefits under government welfare schemes 

Irregularities in prisons 

Neglect of rights of Scheduled Castes and Scheduled Tribes 

Violation of students’ rights in educational institutions 

Women’s health and safety concerns, especially for pregnant and lactating mothers 

Human trafficking and related crimes 

On the second day, July 29, the Commission will meet senior state government officials 

at 11:00 AM to discuss key human rights concerns and emphasize the importance of 

timely redressal. This interaction will also review the steps taken by the Telangana 

government in response to NHRC advisories aimed at protecting vulnerable communities. 

Later that afternoon, at 2:00 PM, the NHRC will engage with representatives from civil 

society organizations, NGOs, and Human Rights Defenders (HRDs) to understand 

ground-level challenges and gather feedback on human rights conditions in the state. 

The session will conclude with a press briefing to share the outcomes of the camp sitting 

and highlight the actions taken on various complaints. 
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The NHRC has been organizing such open hearings and camp sittings in different states 

since 2007 to provide prompt relief to victims. The most recent camp was held last week 

in Bhubaneswar, Odisha. In the past, similar sessions have taken place in states like Uttar 

Pradesh, Karnataka, Kerala, Tamil Nadu, Maharashtra, and several others. 
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The Hans India 

NHRC to hold a 2-day special public hearing in Hyd from today 

https://www.thehansindia.com/news/cities/hyderabad/nhrc-to-hold-a-2-day-special-

public-hearing-in-hyd-from-today-991609 

The Hans India Hans News Service | 28 July 2025 8:40 AM IST 

HIGHLIGHTS Hyderabad: The National Human Rights Commission (NHRC) will conduct 

a two-day special public hearing in Hyderabad on July 28 and 29 to address 109...  

Hyderabad: The National Human Rights Commission (NHRC) will conduct a two-day 

special public hearing in Hyderabad on July 28 and 29 to address 109 cases of human 

rights violations from Telangana. NHRC Chairperson Justice V. Ramasubramanian, 

along with members Justice (Dr) Vidyut Ranjan Sarangi and Vijaya Bharathi Sayani, will 

hear the cases in the presence of the complainants and relevant state officials at the Marri 

Chenna Reddy Human Resource Centre in Jubilee Hills, starting at 10 AM on both days. 

A NHRC statement issued on Sunday announced that Principal Secretary Bharat Lal, 

Director General of Investigation R. P. Meena, Registrar for Law Joginder Singh, and 

other senior officials will also be present. The cases under consideration will include 

issues such as police misconduct, denial of benefits from various government social 

welfare schemes, irregularities within prisons, negligence in protecting the rights of 

Scheduled Castes and Scheduled Tribes, rights of students in schools across the state, 

health concerns affecting pregnant and lactating mothers, and trafficking. 
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Deshbandhu 

तेलंगाना में मानवाधिकार उलं्लघन के मामल  ंपर धवशेष जन सुनवाई 

राष्ट्र ीय मानवाधिकार आयोग तेलंगाना में मानवाधिकार उलं्लघन के 109 मामलो ंपर सोमवार और मंगलवार 

को यहां दो धदवसीय धवशेष जन सुनवाई आयोधजत करेगा 

https://www.deshbandhu.co.in/telangana/special-public-hearing-on-cases-of-human-rights-

violations-in-telangana-263382 

By -  एजेंसी 27 July 2025 6:29 PM 

हैदराबाद। राष्ट्र ीय मानवाधिकार आयोग तेलंगाना में मानवाधिकार उलं्लघन के 109 मामलो ंपर सोमवार 

और मंगलवार को यहां दो धदवसीय धवशेष जन सुनवाई आयोधजत करेगा। एनएचआरसी अध्यक्ष न्यायमूधति 

वी. रामसुब्रमण्यण, सदस्य न्यायमूधति (डॉ.) धवद्युत रंजन सारंगी और श्रीमती धवजया भारती सयानी के साथ 

जन सुनवाई की अध्यक्षता करें गे। यह सुनवाई जुबली धहल्स स्थथत एम चेन्ना रेड्डी मानव संसािन धवकास 

संथथान में सोमवार सुबह 10 बजे से शुरू होगी। 

इस मौके पर धशकायतकताि और संबंधित राज्य के अधिकारी सत्ो ंके दौरान उपस्थथत रहेंगे। आयोग के 

प्रिान सधचव भरत लाल, महाधनदेशक (जांच) आर. पी. मीणा, रधजस्ट्र ार (धवधि) जोधगंदर धसंह और अन्य 

वररष्ठ अधिकारी भी सत् में शाधमल होगें। आयोग कल पुधलस ज्यादधतयो,ं कल्याणकारी योजनाओ ंके लाभो ं

से वंधचत करने, जेलो ंमें अधनयधमतताओ,ं अनुसूधचत जाधतयो ंऔर अनुसूधचत जनजाधतयो ं के संरक्षण में 

लापरवाही, सू्कली छात्ो ंकी समस्याओ,ं गभिवती और स्तनपान कराने वाली मधहलाओ ंकी स्वास्थ्य संबंिी 

धचंताओ ंऔर मानव तस्करी के मामलो ंसधहत कई मुद्ो ंपर धवचार-धवमशि करेगा। 

दूसरे धदन आयोग तेलंगाना सरकार के वररष्ठ अधिकाररयो ंके साथ मानवाधिकार चुनौधतयो ंपर चचाि करेगा। 

आयोग समाज के कमजोर वगों की सुरक्षा के उदे्श्य से राष्ट्र ीय मानवाधिकार आयोग की धसफाररशो ंपर 

राज्य की कारिवाई ररपोर्ि की भी समीक्षा करेगा। इसी धदन आयोग राज्य में मानवाधिकार स्थथधत की जमीनी 

जानकारी जुर्ाने के धलए नागररक समाज संगठनो,ं गैर सरकारी संगठनो ंऔर मानवाधिकार रक्षको ंके साथ 

बातचीत करेगा 
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